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Scholarship scheme for children of defence personnel

1650. SHRI HUSAIN DALWAI: Will the Minister of DEFENCE be pleased to
state:

(a) whether there exists a scholarship scheme for the children of defence

personnel;
(by if so, what amount is paid as scholarship; and

(c) whether Government proposes to increase the amount of scholarship and if so,

the details thereof?

THE MINISTER OF DEFENCE (SHRI MANOHAR PARRIKAR) : (a) and (b)
Ministry of Defence awards merit-cum-means scholarships to the children of service

personnel including ex-servicemen who are studying in Sainik Schools at the following

rates:

Type of scholarship Serving Defence Personnel / Scholarship rate
HEx-Servicemen per annum (in Rs.)

Full NCO & Others 32000/-

Half ICOs 16000/-

Besides, Department of Ex-Servicemen Welfare implements the Prime Minister’s
Scholarship Scheme to support higher, technical and professional education of dependent
wards / widows of ex-servicemen and ex-Indian Coast Guard personnel. Amount of this

Scholarship 1s ¥ 2000/- per month for boys and ¥ 2250/- per month for girls.
(¢) There is no such proposal.
Discarding of obsolete arms and ammunitions by OFB

1651. SHRI AVINASH PANDE: Will the Minister of DEFENCE be pleased to
state:

(a) whether Government has issued directives for inspecting, segregating and
discarding arms and ammunitions by the Ordnance Factory Board (OFB) which have

become obsolete, if so, the details thereof,
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(by whether the Ordnance Factory Board has devised a system of periodical

review of the above mentioned activities; and

(¢) if so, what are the measures being taken to ensure that the OFB adheres to the

prescribed norms and if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF DEFENCE (RAO INDERIIT
SINGH): (a) No, Sir.

(by Ordnance Factory Board (OFB) undertakes production of arms and ammunition
against firm demand from the indentors. Accordingly, arms and ammunition produced
by OFB are issued to the indentors as per their demand placed on OFB. Therefore,
obsolescence, if any, may occur at indentors end. Hence, inspecting, segregating and
discarding obsolete arms and ammunitions are the sole responsibility of the Users and

thus do not fall within OFB’s domain.
(¢) Does not arise.
Building strong defence industrial base

1652.SHRI A'W. RABI BERNARD: Will the Minister of DEFENCE be pleased to

state:

(a) whether it is a fact that India imports 65 per cent of its military hardware and
software and spent ¥ 1,03,536 crore in direct payments to foreign armament companies
in the past five years while exported arms worth ¥ 2644 crore only in the same time, if

s0, the details thereof;

(by whether it is also a fact that India has not even equipped its own armed forces

properly, leave alone use of military aid to influence others; and
(c) the steps taken by Government to build a strong defence industrial base?

THE MINISTER OF STATE IN THE MINISTRY OF DEFENCE (RAO INDERIIT
SINGH): (a) The details of procurement from indigenous and foreign sources under
Capital and Revenue expenditure from 2010-11 to 2014-15 with respect to Ammy, Air

Force and Navy are as below:-



